GOVERNMENT OF INDIA
MINISTRY OF CIVIL AVIATION
LOK SABHA
UNSTARRED QUESTION NO. : 440
(To be answered on the 3¢ d February 2022)

INTERNATIONAL AIRPORT IN NALANDA

440. SHRI KAUSHALENDRA KUMAR
SHRI RAJIV RANJAN SINGH
ALIAS LALAN SINGH |

Will the Minister of CIVIL AVIATION
ol ferarotor #it be pleased to state:-

(a) whether the Government proposes to build an international airport in
Rajgir or other places in Nalanda district of Bihar for the convenience of
national and international tourists; |

(b) if so, the details thereof; and

(¢) if not, the reasons therefor?

ANSWER

Minister of State in the Ministry of CIVIL AVIATION
o192 faIIoTeT FITeReI 3 3531 3E - (GEN. (DR) V. K. SINGH (RETD))

(a) to (¢): Government of India (Gol) has formulated a Greenfield Airports
(GFA) Policy, 2008 which provides guidelines, procedure and conditions for
establishment of new Greenfield Airports in the country. As per the Policy, an
airport developer or the respective State Government willing to establish an
airport is required to send a proposal to the Ministry of Civil Aviation
(MoCA) in the prescribed format available at www.civilaviation.gov.in. There
is a 2-stage process for approval of the proposal i.e., 'Site Clearance' followed
by 'In-Principle' approval. In accordance with this policy, MoCA receives
proposals from the State Governments or Airport Developers from time to
time for establishment of airports. After due examination, the approval for
development of a new Greenfield Airport is granted. The responsibility for
project implementation such as land acquisition, project funding, obtaining
other mandatory clearances, etc. lies with the concerned airport developer or
the State Government, as the case may be. Till date, no proposal as per GFA
Policy, 2008 to construct an airport in Nalanda District, Bihar has been
received in the Ministry.



